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REFERENCE BY THE SPEAKER

Loss of lives of about 60 persons including several
children due to severe cold in Muzaffarnagar, district of Uttar Pradesh

MADAM SPEAKER: Hon. Members, about sixty persons including several
children are reported to have lost their lives due to severe cold in Muzaffarnagar
district of Uttar Pradesh.
The House expresses its condolences to the bereaved families.

... (Interruptions)

11.01 hrs
At this stage, Shri Ashok Kumar Rawat, Shri Shailendra Kumar and some
other hon. Members came and stood on the floor near the Table.

... (Interruptions)
MADAM SPEAKER: The House may now stand in silence for a short while as a
mark of respect to the memory of the departed.

.. (e

et AEIGT: 3MY AT W3y 7| W18y, 3+ Aie R @S @g5d| We are doing Obituary

Reference.
... (Interruptions)
3eAE WEIGAT: STHR WS 8IS | AT AT FIT IR I3 &7
... (9Er)

M facr qegr R (FIRE): o8 ® @S B 9r| .. (@)
el HRIGAT: e, 98 dA W B W, 3ot Wfie iR wmgA| Go fast to your seats. It is

Obituary Reference. Do not talk.

11.02 hrs

At this stage, Shri Ashok Kumar Rawat, Shri Shailendra Kumar and some
other hon. Members went back to their seats.
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MADAM SPEAKER: The House may now stand in silence for a short while as a
mark of respect to the memory of the departed.
11.02 % hrs.

The Members then stood in silence for a short while.

MADAM SPEAKER: Now, Question Hour.
Q. No.81—Shri Jai Prakash Agarwal.
... (Interruptions)
11.03 hrs

At this stage, Shri Kadir Rana, Shri Shailendra Kumar, Shrimati J. Helen
Davidson, Shri Subhash Bapurao Wankhede and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)
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11.03hrs
MADAM SPEAKER: Q. No.81—Shri Jai Prakash Agarwal.

Q- 81)5]

SN T THI AT : HEIGAT, H AT S el § & Sl AR Qi aret ool ¥ o,
STHT FT B B D oy el 87 = % 4 5 &1 B S U 82, (FagE) S
AN BRI & AN 981 W8 o, BAN ¥ ® Al 98 W8 ©§, d X Bl H © SADI
WENAT 8, STb! REAMAT a1 HATAT S U AT 82....(Fa9M) PR 377l € b aRe
B WA & 3R HATeT 7 R HeA SH foy Ior £2... (ragm)

MADAM SPEAKER: I cannot hear.

... (Interruptions)
SHRI SALMAN KHURSHEED: Madam, may [ answer this question?...
(Interruptions) Madam, may | answer? ... (Interruptions)

MADAM SPEAKER: Nothing is going on record.

(Interruptions) ..."

MADAM SPEAKER: Please sit down. I cannot hear.

The House stands adjourned to meet again at 1200 Noon.

11.04 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.

* Not recorded.


mohan
eave 6 pages for Q&A 
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12.00 hrs.
The Lok Sabha reassembled at Twelve of the Clock
(Madam Speaker in the Chair)
NCERIS)
12.0 % hrs.

At this stage, Dr. Baliram, Shri Shailendra Kumar and some other hon. Members
came and stood on the floor near the Table.

... (cgaygm)

$it qmr R diem (afl): oo HeElewl, YOWHRTR & A1 I gl ©f .. (FagH) I8

AOTFRRTR &1 Tl B ... (Tagm)

MADAM SPEAKER: Please go back to your seats.

... (Interruptions)

Mt e RaE diem @ oe "R, OPRRTR &I Hedl R 99l & fog g Aifew faa

gl ... (eragm)

12.01 hrs

At this stage, Shrimati J. Helen Davidson, Shri M. Venugopala Reddy
and some other hon. Members came and stood on the floor near the Table.

... (Interruptions)
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12.01 Y2 hrs

PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now, papers be laid on the Table.

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY AND MINISTER OF LAW AND JUSTICE (SHRI KAPIL
SIBAL): I beg to lay on the Table a copy of the Registration of the Electors
(Amendment) Rules, 2013 (Hindi and English versions) published in

Notification No. S.0.3242(E) in Gazette of India dated 24th October, 2013 under
sub-section (3) of Section 28 of the Representation of the People Act, 1950.
(Placed in Library, See No. LT 9829/15/13)

THE MINISTER OF EXTERNAL AFFAIRS (SHRI SALMAN KHURSHEED):
I beg to lay on the Table a copy each of the following Notifications (Hindi and

English versions) under sub-section (3) of Section 24 of the Passports Act,
1967:-

(1) The Passports (Amendment) Rules, 2012 published in
Notification No. G.S.R. 731(E) in Gazette of India dated 28th
September, 2012.

(2) G.S.R.303(E) published in Gazette of India dated 13th April,

2013, regarding waiver of fees for Emergency Certificate for the

Indians living in Saudi Arabia.

(Placed in Library, See No. LT 9830/15/13)

JCTHED B HAT F oy #Al (st = S6): AEE, st wed Rig gear @ &R 9,
# rRgdi, diggdi, dm dgedl e 99T & fafi= 99 & SR HER gR1 U U smeany,
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Il qAT gRITAT W WRBR gR DI-T3-FHEdTel <9 arad F=faRad faavoi & ta-ud

e (fewt qAT SIS WXhRT) qUT Ucel WR Rl § -

10.

11.

12.

13.

14.

15.

16.

faa=or Gw=m 53

fJavor I 34

fJaror T 32

faaRur He=n 26
faaRur A= 28
faaur A= 24
faaxur | 24
faraRur = 21
faaRoT AT 21
fdavur | 19
faaRor et 16

faaRur <\ 17
faaur | 15
fdaxur | 15
faaRor | 12
faaRur A= 11

AEdl ol |

liegdl Sl QT

Yggdl ol |

TERT 94, 2000

(Placed in Library, See No. LT 9831/15/13)

Tal |4, 2002
(Placed in Library, See No

gREdl 93, 2003

(Placed in Library, See No.

T4l 99, 2005

(Placed in Library, See No.

Wl 94, 2005

(Placed in Library, See No.

diat |99, 2006

(Placed in Library, See No.

g4l 93, 2007

(Placed in Library, See No.

IREdl 95, 2007

(Placed in Library, See No.

IREdT 9F, 2008

(Placed in Library, See No.

dregdi 99, 2008

(Placed in Library, See No.

Ucgdi 94, 2009

(Placed in Library, See No.

QURT X3, 2009

(Placed in Library, See No.

TR A4, 2009

(Placed in Library, See No.

e ¥4, 2010

(Placed in Library, See No.

Td] 99, 2010

(Placed in Library, See No.

Wal 94, 2010

(Placed in Library, See No.

. LT 9832/15/13)

LT 9833/15/13)

LT 9834/15/13)
LT 9835/15/13)
LT 9836/15/13)
LT 9837/15/13)
LT 9838/15/13)
LT 9839/15/13)
LT 9840/15/13)

LT 9841/15/13)

LT 9842/15/13)
LT 9843/15/13)
LT 9844/15/13)
LT 9845/15/13)

LT 9846/15/13)
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17.

18.

19.

20.

21.

22.

23.

24.

14

faaror S 9 ATqdi T, 2011

(Placed in Library, See No. LT 9847/15/13)
faaRuT W= 9 3reai 9, 2011

(Placed in Library, See No. LT 9848/15/13)
IEERUNGECIE: Hrai ¥4, 2011

(Placed in Library, See No. LT 9849/15/13)
faaRor S 7 qqal 94, 2012

(Placed in Library, See No. LT 9850/15/13)
faaRuT Ww=n 5 TRl W, 2012

(Placed in Library, See No. LT 9851/15/13)
faarur | 4 REdi ¥, 2012

(Placed in Library, See No. LT 9852/15/13)
fa=or A 2 dREdl |3, 2013

(Placed in Library, See No. LT 9853/15/13)
fraor A= 1 diegal 94, 2013

(Placed in Library, See No. LT 9854/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES (SHRI K.H. MUNIYAPPA): I beg to lay on the
Table:-

(1)

)

(i)

(ii)

A copy of the Annual Report (Hindi and English versions) of the
Credit Guarantee Fund Trust for Micro and Small Enterprises, Mumbai,
for the year 2012-2013, alongwith Audited Accounts.

Statement regarding the Review (Hindi and English versions) by the
Government of the working of the Credit Guarantee Fund Trust for
Micro and Small Enterprises, Mumbai, for the
year 2012-2013.

(Placed in Library, See No. LT 9855/15/13)

A copy of the Annual Report (Hindi and English versions) of the

Institute  for Design of Electrical Measuring Instruments,

Mumbai, for the year 2012-2013, alongwith Audited Accounts.
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3)

(4)

)

(i)

(i)

(i)

(i)

15

Statement regarding the Review (Hindi and English versions) by the
Government of the working of the Institute for Design of Electrical
Measuring Instruments, Mumbai, for the year

2012-2013.
(Placed in Library, See No. LT 9856/15/13)

A copy of the Annual Report (Hindi and English versions) of the MSME-
Technology Development Centre (Electronics Service and Training

Centre), Ram Nagar, for the year 2012-2013,

alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Technology Development
Centre (Electronics Service and Training Centre),

Ram Nagar, for the year 2012-2013.
(Placed in Library, See No. LT 9857/15/13)

A copy of the Annual Report (Hindi and English versions) of the MSME-
Technology Development Centre (Process and Product Development

Centre), Agra, for the year 2012-2013, alongwith

Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Technology Development

Centre (Process and Product Development

Centre), Agra, for the year 2012-2013.
(Placed in Library, See No. LT 9858/15/13)

A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Tool Room and Training Centre), Guwahati, for the
year 2012-2013, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by
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(6)

(7)

(8)

(i)

(i)

(i)

16

the Government of the working of the MSME-Tool Room (Tool

Room and Training Centre), Guwabhati, for the year 2012-2013.
(Placed in Library, See No. LT 9859/15/13)

A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Indo German Tool Room), Ahmedabad, for the year
2012-2013, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Tool Room (Indo

German Tool Room), Ahmedabad, for the year 2012-2013.
(Placed in Library, See No. LT 9860/15/13)

A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Central Tool Room), Ludhiana, for the year
2012-2013, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of  the working of the MSME-Tool Room

(Central Tool Room), Ludhiana, for the year 2012-2013.
(Placed in Library, See No. LT 9861/15/13)

A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Central Tool Room and Training Centre),
Kolkata, for the year 2012-2013, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Tool Room (Central Tool Room
and Training Centre), Kolkata, for the year

2012-2013.
(Placed in Library, See No. LT 9862/15/13)
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)

(10)

(11)

(12)

(1)

(ii)

(ii)

(ii)
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A copy of the Annual Report (Hindi and English versions) of the MSME-
Tool Room (Central Institute of Tool Design), Hyderabad, for the
year 2012-2013, alongwith Audited

Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Room (Central Institute of

Tool Design), Hyderabad, for the year2012-2013.
(Placed in Library, See No. LT 9863/15/13)

A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Central Institute of Hand Tools), Jalandhar, for the
year 2012-2013, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Tool Room (Central Institute of
Hand Tools), Jalandhar, for the year 2012-

2013.
(Placed in Library, See No. LT 9864/15/13)

A copy of the Annual Report (Hindi and English versions) of the MSME-
Tool Room (Central Tool Room and Training Centre), Bhubaneswar, for

the year 2012-2013, alongwith Audited

Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Tool Room (Central Tool
Room and Training Centre), Bhubaneswar, for

the year 2012-2013.
(Placed in Library, See No. LT 9865/15/13)

A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Indo Danish Tool Room), Jamshedpur, for the year
2012-2013, alongwith Audited Accounts.
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(1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the MSME-Tool Room (Indo

Danish Tool Room), Jamshedpur, for the year 2012-2013.
(Placed in Library, See No. LT 9866/15/13)

(13) (1) A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Indo German Tool Room), Aurangabad, for the year
2012-2013, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by
the Government of the working of the MSME-Tool Room (Indo

German Tool Room), Aurangabad, for the year 2012-2013.
(Placed in Library, See No. LT 9867/15/13)

(14) (1) A copy of the Annual Report (Hindi and English versions) of the
MSME-Tool Room (Indo-German Tool Room), Indore, for the year
2012-2013, alongwith Audited Accounts.
(i) Statement regarding Review (Hindi and English versions) by the

Government of the working of the MSME-Tool Room (Indo-

German Tool Room), Indore, for the year 2012-2013.
(Placed in Library, See No. LT 9868/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): 1 beg to lay on the
Table:-

(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-
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(a)

(b)

2)

3)

(1)

(ii)

(i)

19

(1) Review by the Government of the working of the Uranium

Corporation of India Limited, Jaduguda, for the year 2012-
2013.

(1))  Annual Report of the Uranium Corporation of India Limited, Jaduguda,

for the year 2012-2013, alongwith Audited Accounts and comments of
the Comptroller and Auditor

General thereon.
(Placed in Library, See No. LT 9869/15/13)

(1) Review by the Government of the working of the Antrix

Corporation Limited, Bangalore, for the year 2012-2013.

(1))  Annual Report of the Antrix Corporation Limited, Bangalore, for the

year 2012-2013, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT 9869 A/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Harish-Chandra Research  Institute,  Allahabad, for the year
2012-2013, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the

Government of the working of the Harish-Chandra Research

Institute, Allahabad, for the year 2012-2013.
(Placed in Library, See No. LT 9870/15/13)

A copy of the Annual Report (Hindi and English versions) of the
Physical Research Laboratory, Ahmedabad, for the year 2012-
2013, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Physical Research

Laboratory, Ahmedabad, for the year 2012-2013.
(Placed in Library, See No. LT 9871/15/13)
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(4) (1) A copy of the Annual Report (Hindi and English versions) of the
National Atmospheric Research Laboratory, Gadanki, for the year 2012-
2013, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government  of the working of the National Atmospheric

Research Laboratory, Gadanki, for the year 2012-2013.
(Placed in Library, See No. LT 9872/15/13)

(5) () A copy of the Annual Report (Hindi and English versions) of the
Civil Services Officers’ Institute, New Delhi, for the year 2012-
2013, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government  of the working of the Civil Services Officers’

Institute, New Delhi, for the year 2012-2013.
(Placed in Library, See No. LT 9873/15/13)

(6) A copy each of the following papers (Hindi and English versions)
under article 323 (1) of the Constitution:-

(1) 63" Annual Report of the Union Public Service Commission,

New Delhi, for the year 2012-2013.

(i) Memorandum explaining reasons for non-acceptance of advice of the
Union Public Service Commission in respect of cases

referred to in Chapter 10 of the Report.
(Placed in Library, See No. LT 9874/15/13)

(7) A copy each of the following Notifications (Hindi and
English versions) under Article 320(5) of the Constitution:-

(i) The Union Public Service Commission
(Exemption  from
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Consultation) Second Amendment Regulations, 2013
published in Notification No. G.S.R. 691(E) in Gazette

of India dated 17‘[h October, 2013.

(i) The Union Public Service Commission (Exemption
from Consultation) Amendment Regulations, 2013 published
in Notification No. G.S.R. 620(E) in Gazette of India dated
11" September, 2013.

(Placed in Library, See No. LT 9875/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI JITIN PRASADA): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Chhattisgarh Rajya Model School Sangathan, Raipur, for the year
2011-2012, alongwith Audited Accounts.

(11) Statement regarding the Review (Hindi and English versions) by the
Government of the working of the Chhattisgarh Rajya Model
School Sangathan, Raipur, for the year 2011-2012.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.
(Placed in Library, See No. LT 9876/15/13)

(3) (1) A copy of the Annual Report (Hindi and English versions) of the Rashtriya
Madhyamik Shiksha Abhiyan Authority Punjab, Chandigarh, for the
year 2011-2012, alongwith Audited

Accounts.
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(i1) Statement regarding the Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Authority Punjab, Chandigarh, for the year
2011-2012.

(4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.
(Placed in Library, See No. LT 9877/15/13)

(5) () A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Hindi, Agra, for the year 2012-2013.

(i)  Statement regarding the Review (Hindi and English versions) by the
Government of the working of the Central Institute of Hindi,

Agra, for the year 2012-2013.
(Placed in Library, See No. LT 9878/15/13)

(6) A copy of the University Grants Commission (Promotion and Maintenance of
Standards of Academic Collaboration between Indian and Foreign Educational

Institutions) Regulations, 2012 (Hindi and English versions) published in

Notification No. 1-1/2011(CPP-1I) in weekly Gazette of India dated 27‘[h

September, 2013 under Section 28 of the University Grants Commission Act, 1956.
(Placed in Library, See No. LT 9879/15/13)



11.12.2013 23

THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRIMATI DEEPA DASMUNSI): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Rajghat Samadhi Committee, New Delhi, for the year 2012-
2013, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajghat Samadhi Committee, New Delhi,

for the year 2012-2013.
(Placed in Library, See No. LT 9880/15/13)

(2) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Chennai

Metro Rail Limited, Chennai, for the year 2012-2013.

(1))  Annual Report of the Chennai Metro Rail Limited, Chennai, for the
year 2012-2013, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.
(Placed in Library, See No. LT 9881/15/13)

(3) A copy of the Opening of Metro Railways for Public Carriage of Passengers
(Amendment) Rules, 2013 (Hindi and English versions) published in Notification

No. G.S.R. 706(E) in Gazette of India dated 25th October, 2013 under Section

102 of the Metro Railways (Operation and Maintenance) Act, 2002.

(Placed in Library, See No. LT 9882/15/13)
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12.02 hrs

RESIGNATION BY MEMBER
MADAM SPEAKER: I have to inform the House that I have received a letter
dated 27 November, 2013 from Shri Uday Pratap Singh, an elected Member from
Hoshangabad Parliamentary Constituency of Madhya Pradesh resigning from the
membership of Lok Sabha.

I have accepted his resignation with effect from 10 December, 2013.

12.03 hrs.

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS
37™ Report

it e Jo1 (FA): et AgEd, § IR -IHR) Gl & fA9Ad! qn Hhedi e At
®1 37a7 ufdded (3= a1 SRS AwRBRon) WA Bl gl ... (Faer)
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12.03 V% hrs.

STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 45
Report of the Standing Committee on Information Technology on Demands
for Grants (2013-14), pertaining to the Department of Posts, Ministry of
Communications and Information Technology”

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY AND MINISTER OF STATE IN THE
MINISTRY OF SHIPPING (SHRI MILIND DEORA): On behalf of Dr.
Kruparani Killi, [ beg to lay a statement - in pursuance of the Direction 73 ‘A’
of the hon. Speaker, Lok Sabha - showing Status of Implementation of the
Recommendations/ Observations contained in the 45™ Report of the Standing
Committee on Information Technology pertaining to Department of Posts on

the Table of the House without taking valuable time of the House.

" Laid on the Table and also placed in Library, See No. LT 9883/15/13



12.04 hrs.

DEMANDS FOR SUPPLEMENTARY GRANTS (GENERAL),
2013-14

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): I beg to
present a statement (Hindi and English versions) showing Supplementary

Demands for Grants in respect of Budget (General) for 2013-14.

(Placed in Library, See No. LT 9884/15/13)

12.05 hrs.

ANNOUNCEMENT BY THE SPEAKER
Notices of No-confidence Motion

MADAM SPEAKER: Hon. Members, I have received three notices of Motion of
No-Confidence in the Council of Ministers from Shri Modugula Venugopala
Reddy and others; Shri R. Sambasiva Rao and others; and Shri M. Rajamohan
Reddy and other Members, which I am duty bound to bring before the House.
... (Interruptions)
MADAM SPEAKER: Please bring the House to order so that I am in a position to
bring the notices of No Confidence Motion before the House.
... (Interruptions)
MADAM SPEAKER: Please go back. Kindly go back to your seats.
.. (o)
MADAM SPEAKER: There is notice of Motion of No-Confidence. S5y, o
NIEM
()

A& HANSAT : ilol a9 S8y |

.. (cxagm)
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JeyE ARIGAT AT S8y
... (cgagm)
MADAM SPEAKER: Hon. Members, as the House is not in order, I am
constrained not to bring this notice before the House.
... (Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) ..."

* Not recorded.
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12.06 hrs
MATTERS UNDER RULE 377°

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them, may personally hand over slips at
the Table of the House immediately.

Only those matters shall be treated as laid for which slips have been

received at the Table within the stipulated time. The rest will be treated as lapsed.

(i) Need to open a Defence Pension Disbursement Office at Kannur, Kerala

SHRI K. SUDHAKARAN (KANNUR): The Ex-servicemen in Kannur District of
Kerala and surrounding districts have a problem in drawing their pensionary
benefits. At present they are forced to depend on Nationalised banks for drawing
pensions and other pensionary benefits as there is no Pension Disbursement Office
available in Kannur, whereas other districts such as Thiruvananthapuram, Quilon,
Kottayam, Pathanamthitta, Trichur, Emakulam etc., have their own Defence
Pension Disbursement Offices (DPDO). The Malabar Region of Kerala, Palakkad,
Malappuram, Kozhikode, Wayanad, Kannur and Kasargode districts have no
DPDOs. Kannur is the major Centre of Army in Kerala and has a total strength of
about 20000 Ex-servicemen, with an approximate 250 soldiers being added every
year. Kannur 1s the Headquarters of Defence Security Corps, it has one Military
Hospital and Record Office, 122 Infantary Battallion of Territorial Army, the
largest Naval Academy at Ezhimala, and Indian Coast Guard Academy, the only
one in the country. But the absence of a Defence Pension Disbursement Offices
(DPDO) in Kannur is causing great hardships to the Ex-servicemen of Kannur as

they have to depend on banks and cannot get their complaints resolved. As the

* Treated as laid on the Table.
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Banks are already overburdened, they are dealing with defence pension as a
secondary business, as their primary aim being a commercial organaisation is to
make profits. Also the implementation of Government, orders on fixation of
revised pension etc. are getting delayed and sometimes wrong fixation occurs.
Hence considering the contribution and importance of Kannur District in the
Defence sector and the size of Ex-servicemen population in Kannur, I urge the
Government to consider the legitimate demand of the retired soldiers of Kannur
for opening up a Defence Pension Disbursement Office at Kannur at the earliest
for their welfare which could help in ventilating plethora of their complaints. Also,
I would urge the Government to explore the feasibility of opening more and more

DPDOs in all the districts of Malabar region of Kerala in a phased manner.
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(ii) Need to provide all necessary help and cooperation for the establishment
of eco-tourism project by Kudremukh Iron Ore Company Limited at
Kudremukh, Karnataka

SHRI K. JAYAPRAKASH HEGDE (UDUPI-CHICKMAGALUR): State-run
Kudremukh Iron Ore Company Ltd. (KIOCL) has expressed its willingness in its
proposal to enter the eco-tourism sector by utilizing its existing infrastructure at
Kudremukh by investing Rs. 805 crore on the new project of eco-tourism. It has
prepared the detailed project report and got the in-principle nod from the

Karnataka Government for the project.

The KIOCL had an iron ore mine in Kudremukh, which was operational for
30 years was closed down in 2006 due to environmental reasons. The KIOCL
plans to use the existing facilities to develop the project on its 1622 acres of land
and has sought the State Government’s approval for renewal of the lease for 99
years. I would also like to share that the project would generate revenue for the

State and create an additional employment potential for the local population.

KIOCL Ltd. has prepared a detailed project report and it would come
within the 162 hectares of revenue land lease area and not in Kudremukh National
Park (KNP) area. The project will not be in conflict with the tiger conservation
project that the Union Ministry of Environment and Forest plans to start in KNP

and will be in consonance with the law of the land.

Hence I would like to request the Union Government to provide all
necessary help and cooperation for the establishment of an eco-tourism project at

Kudremukh.
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(iii) Need to provide a direct rail link between Pushkar and Merta city in

Rajasthan

it Mutel Rig d@mad (owHE) @0 W Ald 99T &5 IR & JolHG & 3faid 31 aref
IR TGP Xeld & bR ¥eTd T Dl Hsdl R W Sired @ oy fUsed aoic # wder & ar
WG Ja™ B 8 off | 39 A5AYU s @ d97 A ORI Wel AR T DR |
ST 1 S R 391 AE@yul vd weRe U4 <ienfie gfe 4 Swied et &l e @
BT AfpT aT Tl fbT BRON | Yeid 39 GRAISHT DT WAfHhar H & of &1 & | Nold
IS ® By SR 39 IO DI NAMHHAT § TEl o1 DI A °Iyom #f e T & | 31
S AN H W ARBR A ARG & 6 39 BRI DI 0+ MAHHA1 H o BT B DY |
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(iv) Need to open a Mini Passport Seva Kendra at Karimnagar in Andhra
Pradesh
SHRI PONNAM PRABHAKAR (KARIMNAGAR): I would like to draw the
attention of the Government regarding the dire need to inaugurate a Mini Passport

Seva Kendra at Karimnagar town in Andhra Pradesh.

In this regard, I would like to state that the then Hon’ble Union Minister for
External Affairs was pleased to set up a Mini Passport Seva Kendra at Karimnagar
town in the month of January 2011, after taking into consideration the difficulties
being faced by Karimnagar Constituency people to get passport. After tedious and
delayed process, the officials of the Ministry of External Affairs have selected
building of e-Seva centre at Karimnagar to establish a Mini Passport Seva Kendra
at Karimnagar and sanctioned an amount of Rs.18.00 lakh to carry out
refurbishing work. In the month of April 2013, the officials of Municipal
Corporation Karimnagar, Govt. of Andhra Pradesh sent a note that refurbishing
work will be completed by 15™ April, 2013 and asked to take over the building by
April, 2013. In response to that, I have requested the Hon’ble Minister to fix a date
to open Mini Passport Seva Kendra, Karimnagar by the end of June, 2013. But till
today the opening of Mini Passport Seva Kendra at Karimnagar could not take
place due to the reasons not known to the undersigned. In this regard, I submit that
the people of Karimnagar and its adjacent districts are very eager to avail the

services of Mini Passport Seva Kendra at Karimnagar.

Hence, I request the Hon’ble Minister for External Affairs, to kindly open
the Mini Passport Seva Kendra at Karimnagar without any further delay.
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(v)Need to ensure the extension of benefits to all the eligible LPG customers
under Direct Cash Transfer Scheme in Wardha
Parliamentary Constituency, Maharashtra

#it @AY (qut): § PR BT AM 5H I DI AR (A =18 § [F WRBR gedrol Jr
e R @S USh 3R iSRS S 9 @Wid § deoil SE | 59D v TTEdT Bl MR e
3R d IAPISC BIFN S BIM | S0 AR U UTED| bl $AD o9 UgdrAl QI | 1 S,
2013 ¥ I8 THIF AR, @ Uia el § aF] &1 2 | 37 uig el 9 agf fren #=1 g1 e
2 S8l Fa9 YoH I ATSA Yo Bl g 2 Foraept § W@ Rl § 3R RBR Dl 59 fofg
gqTg 4l g |

gaf Tl § 2 g 15 B9IR TS A9 & IUHIGT 2 | 59 STUHIamRl d ddd 1 o
49 TIR AN & QWS & U © YV 66 BOR IUHIGAIS & U 9 @i T 2 | fhg S
SYHIRT 3HS U & I© W DY Sl I 8 81 & & | el delaer iR AR urd gIRi
fRreprad o @ 8 | §6 3R I voikfl <M1 B U IS EE T8 g |

9 BRU A FGAE &F D AN aAT WHR GRFERT § S’y 7 | AR WReR A

e 2 fb STeg I STog 50 HRIT BT 8o Tl 3R AT AWRGT B =TI USH B |
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(vi) Need to develop slum clusters in the country and implement Rajiv Awas
Yojana for providing houses to people living in the slum areas
particularly in North East Delhi

N T GH A (ST Y@ face):  d=id @ Td e WE ST AT gRI
w99 & forg 1foq Affa & IR 59 99 & 3fd 9% < & il H I drall B e
A BIS J A AT TR B S | B ARBR BN AT ARSI HeH ©§ [ IqD R
TH Wl bl e & T A1 & A9 A Tl Bl ADhH I BRI B Agdrepiel
ATSHET a5 T8 & | offhd, 9 TSI Bl S & |aidd =+ SMarEl arel o Qoo &
SIR-YET & H qRIIdl & R R han=a g S @1 fHar sraggear € |

T A D5 WBR A RY ¢ [ 98 T & [APuar Ioer il fQeell & STR-gdl
a9 & O Tl B AHET & MR W SR B &R d't | R A B S wrell
W ADH ITA BRI AR AMABHT Bb o1 DI Ioi1d ATaTF AT DI g A & fopan=ia
fPY ST 2q Smawad ugd oY |
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(vii) Need to create a separate Ministry of Fishing

SHRI S.S. RAMASUBBU (TIRUNELVELI): Fishing in India is a major industry
employing over 14 million people and this has increased more than tenfold since
independence. Fishing sector contributed over 1 percent of India's annual gross
domestic product in 2008. India has 8,118 kilometers of marine coastline, 3,827
fishing villages and 1,914 traditional fish landing centres. Our marine and
freshwater resources offered a combined potential of over 4 million metric tonnes
of fish and it is a rapidly growing industry. We have to adopt new fishing
knowledge, regulatory reforms, technology transfer, new policies and storage
facilities to improve our fish production and increase the living standards of our
fishermen. This sector also generates several crores of foreign exchange through
marine products. However, of late, fish harvest distribution remains difficult
because of poor rural road network, lack of post-harvest infrastructure, cold

storage and absence of organized retail in most parts of the country.

Fishing is the source of livelihood for a large section of economically
backward population of the country. However, the hazardous nature of sea fishing
often results in loss of lives, fishing boats and implements, besides injury and
permanent disabilities. In Tirunelveli District, Tamil Nadu often sea water enters
into hutments of fishermen and they are subjected to a lot of hardships. The
children of fishermen do not get adequate financial assistance from the
Government for their education, economic upliftment, livelihood, etc. Moreover,
Indian fishermen are often entering the territory of the neighbouring countries by
mistake. While doing so, they are subjected to frequent arrests, capsizing of their
fishing boats, vessels, killings, physical torture and harassment by the Sri Lankan
and Pakistani authorities. They should be given proper protection and adequate
compensation needs to be provided to the families of fishermen in case of death.
Therefore, for the overall development of fishing sector, a separate Ministry

independent of the Ministry of Agriculture is need of the hour. This is a long
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pending demand which will help the fishing sector and would entitle them to get
adequate funds.

Keeping in view of above, I humbly urge upon the Union Government to

create a separate Ministry of Fishing for the welfare of fishermen in the country.

(viii) Need to expedite approval to the Kundaliya Irrigation Project and
Mohanpura Irrigation Project in Rajgarh district of Madhya Pradesh

st TREY (g s (Tg): § WHR & N Wd Qe d$Ad & Sfdid ges
qgeeeiy 39 RFa aRaommel @ Wefa @ ufear § 89 drel s anf 9@ @ fade 3 iR
TP BT TR |

# 90 USw WU B 9E HH Rars ufded arel |1 Sl & TR onTe el 9
aaT € | el BRIl Uehs 4 RGarE & el & I § goR ULl g8 ¥ | S H IorTg
fter &1 2 weqYl geg agseiy Rrarg aRarsHsit pustiorar gd wgqRr & Widfa w &
Td W@ T | A R 7 5 g7 RGErs aRaommelt o Wiefa § o ard o] ' @
T BT BH B & ol WRBR DI MY & WA Bl Dlg AToAT TIR BT A1RY
s I Sguiifard gRATSIHIR ®I oe & WP Ad 9 | el & $eic 9 AEEd &
M H A Ad GAT TP SAOIR HAT TRATSIRIT B WHia o [Ieqd-ar i) a8 9 a9
forg @s a1 2 | 91 & S9! anid I 7 ff B3 1 9fg 8 S ©
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(ix) Need to provide pay, allowances and other service benefits to employees

of Unit Run Canteens at par with employees of CSD

2t W g ®@t (F9): i o Al 1 @y 2011-12 F 370l 4841 RUIE 3§ YaRadl (Ffre
I DeH) & HHARAT BT ALTH.S. S HHAINAT & AN dod, 9T 9 3 q9I o9 & &
foy ey &1 off, Afhe AaTera 7 dre oiar dfifa @1 4841 Ruc & RywiRa &1 78
A §Y G Al ofl A o1 frorar e, Ry die o |fafa 1 d@3me @t Rac @
QIR PR §U QIART (AT 7581 RUIS H 4847 RUIC BT & AN BT DI NHBIRA PR AT AR
% IR 31 HRIArS B &g Faw faan T o, «Af d3rerd 7 3ot 9% Al o |fifd
B ¥ 2011-12 B 4841 RUIC BT o] & a1 & | 3 A ARPR A R ¢ & b
oI AT BT a¥ 2011-12 B 4841 RIS BT el A STeal AN DHRAT Bl S B FIRAT
G T H<F) & FHARAT DI ALGE.E. FHARGT & T 94, 9 T T FH AW
feeam @1 PuT B, A IR (Yfe T D) B JHt HHARAT Bl I At T |




11.12.2013 38

(x) Need to undertake immediate repair of National Highway Nos. 7 and 75
passing through Satna Parliamentary constituency in Madhya Pradesh

it Torer Rig (Wae): A7 Ueer # IS IoMT B o|Tg 8 4708 'R fRe 1 e
TSel H Tt B MY & | AT B dlell ol o oRTAR &% SRR F UA1 & 77 3 g,
fihg g Tar 1 81 feam R wd SHfRd aifet § SR gsele A W Wy W FeiRa
IR FsHh & A 77 Fe e Ry 2 | fFg, o WaR & & uRaed vd Jomrt #:H
ERI IS PHIATE TE Bl TS |

# A HRAT § B A AP qHT &F [l B A el daTel I ISR HHAD
7 T4 75 Afed UCW & AWl WRIE A ASHT DI dhled Ol BRIAT Y | 9$h da
TIE T8 B | ST RISt BT AR A y9Ifad B %@ & JAT Tshi b fhAR 9 g 7
BN aTel Al B Sl g8 gl B HRY TR R &1 RIeR B TS @ T
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(xi) Need to undertake repair of dilapidated post office buildings and fill up
the vacant posts in the Postal department in the country particularly at Surat
in Gujarat

AR geiT SR (WRA): N < R H SIF 9N H THeT 1,55,000 SHER HRRA © |
I TIHER H T 25,000 SIHER AIGE & | S0 HIS calaion &l a1 Iuae 2 ud
QU 4 98 93 Wad Sua Bl g | O fh 9Fr B gt deAn, Yerd a1 Rede
SR AT B gp, faael Feiamer aMfe War Iuere &l SRl & |

IWBR & gR SIHER § I3 s AAIY o1 & Il & Afh SAERR SIheR U § Sl
fP & A H SUGH § | ITH ¥ P SHER A NGRS qA1dD 50 F 60 ATl R
TOR AGM § T W E | 39D IR § A f&HAid 11 FRa ®Y 7 St @ foaRaa ww faam gan
g | U SR G (TORM) H WIRMYR oell, Wax, I SfoR HbH H T ' B |
WRMYR  Ydell SIHER @ o 5-5 IR <o} M & q1g W P HRAE T8l bl ol g |
MR H VA SoR ST@ Wl & i & o) WRAR R Fed IT W 8, 37 WaAl B e
B IMATIH B |

ST fAuTT § J@HdeT 50 BOR ¥ SRl R U€ U § | SHD! goig W 3 IeH! B
TIh THT W T8 A | U SHI A SRR WIfedT axen gt o 98 §g 8 S & ol
3 AT ST faR0T A URE &1 gl & | H S anedt § b JoRa ok Jxa 3 Rem
U5 WA B T TREBR R Hed Il & & 7

TR URDPR B 1P (AU § HRIG JTRTRAT B foIU WI=iaRer Arsr=r 9978 7T 8 |
T TGN & qdTad JHERAT & FRIGA 4 T B Bl © | IFD q8 9 AHN
Ml & T8 SHHT WIMRRE a1 Sl & dfd YoRd ddhdd D Felaxl Ao H IR
ARCY S7RA 3R e gRI1 3 2012 § 21 IR SAUHINGT BT q@rcan fhar T g |
ST U By AWBIRAT BT HRIBIA A B 4 A 8 WL & o | 70 4 Ps AABING 7
30 URAR & oIy vd a=d ) UQls @ Iofe A AUl WIQIEl S8 UM & fofg AT &f off |
IS g7 AABIRAT BT ITH! GREIAT SHE WR GReT < T8 Bl a1 WD @ Jhda 30
g WY 99 qhd A | § =@mEdl g P g8 ey 91 8 % 6y 9 |
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(xii) Need to monitor the process of procurement of agricultural produce in
order to ensure full and timely procurement of such produce at Government
rates from farmers

#it 3G T AEAA (fHMR):  ARA ARBR & PN U9 WET JHWBR0 I HATAT §RI
el o=l & 9T g a7 R fharfad o) & ey I R Bl fod o g | o
BRI §RT dv5 IHR & (IR B Tl 7T W 81 &I Al 7, o fBami o1 w1
JPA B & | ISRV ORI A Hhell Bl ISR fHEEi B HETd B BRO
feAifeT dadl ST B & | I Bodl dOR H W oIl & a1 IRBR WG B UihAT dhicd
URH T8 B g | 15-20 o A1 B - W U wEMT U & el fomr S § | S|
AN TS H Aihar IRY B SRl § 91 9fId HeRUl BT 981 ) AUSl H 3 aTelt
T BHA DI el WG AT & Ud [P IRAN BT B 2 | 37 R8BI JFaRAT BT AR
qCEM H R DR GEGY & B B TR DI AUSA] H FAT APURR, Al T
NERTG B AUSAT H fIPT W4 A <@ S FHhdl 2 | W Hi¥ U W THER0 A
HAE F A 2 B A PN SwRl & wweiE o #Aew gN O 6 9§ S|
T FHIT I B IMIR W B G © T T8I, SAD] AR B BT W 4 D TRBR B
HATG WR R BT A12Y iR AR & gRT Sl 99 WREBRN WWAN @G o afihar 4
TR BRAT B IT AAHTAR BT 8, VAl I ARBRI Bl HAAT & A 7al 4 &
S aTell |erddl IR AT S A1y arfe fFami gR1 IATad Y IATE B WRIG FHY
R B WD U4 [Pl BT SHERIS WA BT AFAT T8l HIAT TS |
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(xiii) Need to address the issue of mobility/portability of pension Scheme and
counting of past services of employees recruited in new Central Universities
established after 01.01.2004

SHRI ANURAG SINGH THAKUR (HAMIRPUR, H.P.): I would like to draw
attention of the Government to the issue of mobility/portability of Pension in new
Central Universities established after 01.01.2004. Inspite of provisions stated by
the Department of Pension and Pensioners’ Welfare, the Central Universities Act
2009 and CCS (Pension) Rules 1972 employees are being denied the benefits of
counting of their past services and mobility/portability of pension scheme. This is
a violation of the Central Universities Act 2009. It is surprising that the
portability/mobility exists with respect to New Pension Scheme (PRAN) and in
mobile portability with respect to cellular services but denied to employees in
Central Universities, Government servants/autonomous bodies appointed on or
before 31.12.2003 who are governed under the old noncontributory Pension

Scheme of their respective government/institution.

It is my humble request that the Hon’ble Minister for Human Resource
Development look into this matter and expedite the pending pension of affected

employees.
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(xiv) Need to provide adequate financial assistance to people in Sant Kabir
Nagar District, Uttar Pradesh distressed due to heavy rains in the State

2 W TP SB P fart (WA HOR TR): 59 I9 YT IR Q¥ & [ SATal R
IR W 990 Id IR TR § YR 987 B HRUT TS 916 A T B IR BT I 8 T
g T 39 916 b BRU B AQdl B dedd (@9) g T § a1 Py oFTel R AR A @l
T T AT °TERT S | IS 916 B DRI B I g T8 B Herd B bR Ja H e @
g | fhaHl & R AT A I8 T A G ARE AU B W € T 5 [Ham AR
() A H T T | S 99 T T 98 IN B T D RO YW@ W W T | P e
TG A HIR TR & fHami, @il qen o &1 4R 3nfd JHae g € | 39 daw
H B T T TR DI A B AT g IR A TP WWER gR BIg MTdH Fgrran
REICURID I

I AR I W AR & [P Gd HIR TR S9ue A 918 & g91fad aRari vd forami
o1 rfereier Sfdes e yer Bl W |
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(xv) Need to construct a bridge over river Punpun on Jamuhar-Punpun road
in Karakat Parliamentary Constituency, Bihar

it AREell Rig (FRIPIE): WX A% I &F TRIGIC Tadd UHIad &F g | I8 &
DIS 7 DIS AT T Fel BT & | T DI M by Wl Tadell 3IRF | Fod v 2l
e g@S & A GAId D HIg 50 BOR SAET SHBR-TRRAAT 99 § YYF & WR g

TE T & BRU RAT H IR AE IP IES [T F AU Hel Bdl © | i W F&
Y W T8 Ugd U g | 20 fHAreR g 99 A Sl § | SHER-RRTAT 9§ gAYA
T R YA 99 S A 20 [HARTR B g4 HH 8 IRAT AR TRiferdl W PIg I & oIy
ey I IR BT AT 1 HRAT T |

3T H WRBR A Y HRAT AT 6 9 &7 ¥ Taael Ay R PIg U B oIy
SHER-IRRAT U 3§ Y ¢l W Yol 911 1Y |
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(xvi) Need to undertake necessary measures to tackle the menace of
Tuberculosis in the country

DR. RATNA DE (HOOGHLY): India tops in unreported T.B. cases in the world.
It 1s astonishing to find that around 9 lakhs Indians are suffering from
Tuberculosis. In spite of measures being undertaken by the Ministry of Health and
Family Welfare, the situation has not improved. In fact, it has nosedived for
worse. A sort of public health emergency is prevailing as far as unreported cases
of TB are concerned. As per the WHO's report on tuberculosis released in August,
2013, 75 per cent of the estimated 2.9 million misses cases — people who were
either not diagnosed or diagnosed but not reported were in 12 countries with India
topping in the list. India has 31% of the global total misses cases. It is a bitter
fact that quacks are responsible for increase in T.B. cases. Another startling fact is
that TB kills one person in every two minutes and almost 750 people every day in
India. Government records suggest that India has the largest TB cases between 2

million and 2.5 million.

I would strongly urge the Government of India to make it public as to what
measures are in place as of now and what measures have been initiated post WHO

report in August, 2013.
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(xvii) Need to construct a subway on National Highway No. 46 at
Sathuvachari town in Vellore, Tamil Nadu to facilitate movement of
pedestrians

SHRI ABDUL RAHMAN (VELLORE): The people of Sathuvachari town in
Vellore are facing hardships while crossing the National Highway No. 46. The

National Highway has witnessed drastic increase in number of fatal accidents.

Chennai-Bangalore route is one of the busiest national highways in the
country and the six-way road widening project is presently going on this. Despite
the fact that concerned authorities of National Highways Authority of India have
visited the spot and ascertained the necessity of a new subway, this work has been
kept pending since for no apparent reason. Consent of acquiring the required land
on both sides of the road was also obtained from the land owners concerned as per
the request of National Highways Authority of India authorities. Despite repeated
requests to the minister and authorities concerned and innumerable promises given
by the authorities on different occasions, it seems that the Ministry of Road

Transport and Highways doesn’t realize the seriousness of the issue.

I do hereby request the Ministry of Road Transport and Highways to pay
immediate attention towards this matter as this problem has the potential of

snowballing into a major public agitation.
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(xviii) Need to include Salem city in Tamil Nadu in the phase II project of
Jawahar Lal Nehru National Urban Renewal Mission

SHRI S. SEMMALAI (SALEM): As per the policy of the Central Government,
the Urban Development Scheme namely Jawaharlal Nehru National Urban
Renewal Mission, Phase 2 is scheduled to be launched shortly. I have been
repeatedly pleading with the Government, for inclusion of Salem City in phase 1
itself. Citing resource constraints, the Government did not consider my request.
Now the Government, has proposed to relax the population norm and Salem being
a 2-tier city, with a population of 8.50 lakhs deserves to be included under phase-2.
Rapid industrialization and increasing population, primarily due to migration, has
taken a great toll on the civic needs of Salem city. Unless infrastructure facilities
are improved and expanded, Salem city may face the perils of urbanization soon.
Salem Municipal Corporation has already prepared a project report detailing the

infrastructure requirements of the city.

The Hon’ble Chief Minister of Tamil Nadu has allocated funds under
various schemes for Salem city. But still more funds are required for the

development of the city.

To cope up with the increasing civic needs and for ensuring proper and
balanced development, I request the Government to include Salem City, Tamil

Nadu in the phase 2 project of the INNURM.
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(xix)Need to review the decision to increase the height of Almatti dam in
Karnataka

SHRI RAJU SHETTI (HATKANANGLE): The flood situation in Western
Maharashtra during 2005 and 2006 was partially natural and mainly manmade.
The main cause of the flood was Almatti backwaters from Karnataka. Recently the
Tribunal on Water Distribution gave green signal to raise the height of Almatti
dam by five meter. No one thought about its impact on Sangli and Kolhapur
districts of Maharashtra. The flood will definitely damage all Agricultural Wealth
and Human lives in this region and make the fertile soil saline. In 2005 and 2006
the situation was beyond control of local administration. The help from Military
rescued the people of the area with extraordinary effort. But by giving permission
to raise the height we are increasing the chances of calamity. The Central
Government should immediately withdraw the decision to raise the height of the

dam in the interest of the Western Maharashtra.

... (Interruptions)
MADAM SPEAKER: The House stands adjourned to meet tomorrow at 11 a.m.
12.07 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OE'hursday, December 12, 2013 / Agrahayana 21, 1935 (Saka).


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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